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THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHAHAJ) (a )  Some 
epresentat~ons have been rece~ved In l h ~ s  reyard 

Ib)  S~nce the Shatabd~ Express IS a day time lntcrclty 
ype of tram and w11h the runnmg trne lrom New De lh~  

to Nagpur bemg over 13 hours In one d~rec l~on ,  11 would 
not be  leasrble to extend the New Delh l -Bhopal  
Shalabd~ Express uplo Nagpur 

(c)  Does not arlse 

Wagon Load 

753 SHRl BASUDEB ACHARIA W ~ l l  the M~n~s te r  
of RAILWAYS be pleased to state 

(a )  whether Eastern Rarlway has been denymg to 
accept load  less than of a lu l l  rake of outward 
cons~gnments at the Howrah statron, 

i b )  II so. the alternat~ve arrangements made by the 
Eastern Ra~lway for such l re~ght  traffrc 

,, ( c )  whether thrs decwon IS against the mterest of 
the Ra~lway frnance as fre~ght trafhc revenue wdl go 
down. and 

(d)  11 so. whether Government propose to revlew 
lhrs pollcy and r f  not. !he reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS lSHRl SATPAL MAHARAJi la1 No. Sir 

I b l  to (dl  Do no1 arlse 

Theft of Coal . 
754 SHRl KASHl RAM RANA W ~ l l  the Mln~Ster 

ol RAILWAYS bc pleased lo slrtle 

[ a )  the deta~ls of the cases ot thelt of coal and 
booked goods artlcles from the wagons In each Zone 
d u n g  the last year. 

(hl the number ol persons arrested In lhrs connectron 
and the value of the goods,art~cles recoveled lrom them. 
and 

( c l  the concrete sleps proposcd to be taken to check 
such rnc~dents 111 luturc? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHHI SATPAL MAHARAJI [a) and (b i  A 

Statement IS atlachod 

(c)  the lollowmg p~cventlve measures are taken to 
check such thelts . 

1 Escortmg ol t r a m  carrylng coal and other 
va luable consrgnments ove l  vulnerable 
sect~ons as lar as posslble 

2 Intenswe beat patrolling In yards and other 
allecled areaslsectlon 
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Jomt checkmg a1 rnterchange polnts to take 
stock of the c o n d ~ t ~ o n s  of wagons seals 
carrymy consignments 

RPF armed p~ckets are posted/deployed In 
vulnerable sect~ons as far as poss~ble. 

P l a ~ n  c lo thed  RPF personne l  are a lso 
deployed l o  collect crlme lntelhgence w11h a 
vlew to lrackrng down the cr~mmals. 

Based on cr~mrnal  rntehgence, r a ~ d s  and 
searches are conducled on  Ihe dens o f  
cr~mmaIs/rece~vers of stolen property In order 
to brmg them to book 

Dog squads are deployed tor p a t r o l l ~ n g  
vulnerable yards and areas 

Close coord~nat~on between RPF. GRP and 
Local P o k e  IS malntamed at varlous levels 
to apprehend c r m n a l s  and receivers of 
stolen property. 

STATEMENT 

(a )  and (b )  Deta~ls of the cases of theft of coat and 
booked good from the wagons over lnd~an  Ra~lways 
durrng the flnanc~al year 1995-96 

Theft of Coal 
....- -- ........ - -..... - - ....- - 
Zones No.01 Value of Property Persons - . , . . - . - . . - 

Cases Slolen Recovered Arrested 
(In Rs.1 (In Rs.) '  

--- ..... ------... . 
C.R. 9 1 23990 23990 136 

E.R. 326 856501 908148 343 

N R 59 492008 2095 18 

N E 35 2 1435 21435 54 

N F 7 1260 1260 11 

S R 

S C 2 8700 8700 17 

S E 54 295191 294591 130 

W.R. 2 440 440 6 
. -- ...... -.. .... , .. . - . -  

Tolal 576 1699525 1260659 
- - 

715 
.. . . . . . . . . . . . .  .........-...... .. -- 

Theft o/ Eooked Consrgnmenl (excludrnG coal1 
.................--.-.......- . . .  - . - - - 

Zones No ot Value ol Property Persons -....-.. - - .  -. ... -- - - - 
Cases Slolen Recovered Arrested 

(111 Rs I ' (In Rs I 
... -- ......... - -. -. . . .  -. ....... - - .. . . .  .......... 

1 2 3 4 5 
.... .-. -. - 

C.R 394 3493812 1027534 89 

N.E. 558 - 2259136 365111 2 7 _ ..-..-. - .-.-_-..-.-.__ ..-.-_ ____ 
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- . .. . -- . -- -. -- 

1 2 3 4 5 
. , , . . --- - .- ..- ..- . -- - . . . -. . . .. -. . - 

N.F 1117 5670115 143301 52 

S R 61 1 2773436 396653 90 

S.C. 205 5602 15 44228 38 

S.E 846 4290041 45526 152 

W.R 660 3049025 424555 173 
. .-- - . -. .- .- . . 

Total 7661 39905294 54521 55 1049 
.-.-...-.p-.,--..-.. - ,.. 

Expansion of Trichur Railway SIaIion 

755 SHRI V. V. RAGHAVAN , Will the Mlnlster of 
RAILWAYS be pleased to state 

(a )  whether the expansion work of the Trchur 
Rallhay Stat~on IS In progress. 

(b) the deta~ls of the progress made so far, the 
estimated and rev~sed cost of the project: the money 
allocated and spent and the proposed allocat~on In the 
budget for 1996-97 lor the s a ~ d  purpose: and 

!c) by when ~t IS expected to be completed? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) (a) Yes. Sir 

(b) Works 01 remodellmg 01 the statlon bullding. 
provlslon 01 Vegetarian and Non-Vegetar~an relreshmenl 

. rooms and lmprovements to parcel offlce were 
sanct~oned at a total cost ol Rs.60.02 lakh durmg 1995- 
96 Agalnst an ~ n ~ t ~ a l  allocation of Rs 4 40 lakh. a sum 
of R s . 5  19 lakh has been spent on Ihe work of 
Improvements to parcel offlce and the work has 
progressed upto roof level. The remalnlng works are 
under plannmg stage and w~ l l  be taken up shortly. An 
allocat~on of Rs 54.83 lakh IS proposed lor all these 
works durmg 1996-97. 

Train Between Pl tan and Ahmadabad 

756 SHRI MAHESH KUMAR M KANODIA Will 
the Mmster of RAILWAYS be pleased It state 

(a1 whether the Governmen! propose to lntroduce 
lnterclty Express between Patan and Ahmedabad. 

fbl r f  so the delarls thereof and 

(c) 11 not. the reasons therefor' 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) : (a) No. Slr. 

(b) Does not arlse 

(c) Operat~onal and resources consfraints 

Introduction of Mew Train 

757 SHRI VISHAMBHAR PRASAD NlSHAD . WIII 
the Mlnlster of RAILWAYS be pleased to state 

(a) whether the Government propose to lntroduce 
new trams lrom New Delh~ to Jhansl-Banda-Man~kpur- 
Allahabad routes. 

(b) 11 so, detalls thereof; and 

(c) 11 nol. the reasons therefor? 

THE MINISTER OF STATE IN THE MINISTRY OF 
RAILWAYS (SHRI SATPAL MAHARAJ) (a)  There IS no 
such proposal at present 

(b) Does not arlse 

(c) Operat~onal exlgencles and resource constraints 

Taj Mahal 

758. SHRI BHAGWAN SANKAR RAWAT Will the 
Mln~ster oi  ENVIRONMENT AND FORESTS be pleased 
10 state 

(a )  the delalls oc ttw d~rec t~ons  glven by the 
Supreme Court In :he Publ~c Interest Petltton pend~ng 
for proleclmg the Tal Mahal lrom envlronmental pollut~on. 
and 

(b) the acllon taken or proposed to be taken by the 
Government thereon7 

THE MINISTER OF STATE OF THE MlNlSTRY OF 
ENVIRONMENT AND FORESTS (CAPT JAI NARAYAN 
PRASAD NISHAD, (a1 The wrlt petlllon (clv~l l  No 13381 
ot 1984 regardmg Ihe preservation ol the Tal Mahal 
called for Ilrst hearmy by the Supreme Court In January 
1993 Therealter, varlous orders have been Issued by 
the court The ~mportant orders concerned wtlh t h ~ s  
Min~stry Include 

C o n s l ~ t u t ~ o n  01 a s p e c ~ a l  cel l  for 
~mplemenlat~on ol a green bell development 
plan around the Tal Mahal (order daled 
t 1 4 94) and glven commml on Ihe report 
rubrn~lted by the Cenlrsl Pollul~on Control 
Board (CPCB) on Ihe progress of plantal~on 
(Order dated 20 2.961 

Cons t~ lu l~on  of an expert commlllee on 
atmorpher~c envlronmental Ouahly and 
Pre re rva l~on  of T1j Mahal and Agra 
Monumentr. (order dated 9.434)  


